JUDGESHIP WISE PENDENCY (MORE THAN 10 YRS) AS ON 1ST JUN'17 IN THE

STATE OF JHARKHAND
Pendency
State Sl. No. Name of Judgeship (More than 10 years)
Civil Criminal Total

1 Bokaro 322 632 954
2 Chaibasa 35 178 213
3 Chatra 13 100 113
4 Daltonganj 240 367 607
5 Deoghar 693 445 1,138
6 Dhanbad 474 967 1,441
7 Dumka 123 297 420
8 Garhwa 216 856 1,072
9 Giridih 334 650 984
10 Godda 142 722 864
11 Gumla 118 56 174
12 Hazaribag 303 455 758
JHARKHAND 13 Jamshedpur 188 358 546
14 Jamtara 6 20 26
15 Khunti 29 24 53
16 Koderma 69 87 156
17 Latehar 16 36 52
18 Lohardaga 40 15 55
19 Pakur 80 61 141
20 Ramgarh 87 188 275
21 Ranchi 760 654 1,414
22 Sahibganj 48 248 296
23 Seraikella 59 53 112
24 Simdega = 3 3
Total 4,395 7,472 11,867




Graph More Than 10 Years Cases
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